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Supreme Court [88]

A A Estates (P) Ltd. v. Bhavana Manohar Ghatalia, (Pankaj Mithal and N. Kotiswar Singh, JJ.), 2025
SCC OnLine SC 2703

A A Estates (P) Ltd. v. Kher Nagar Sukhsadan Coop. Housing Society Ltd., (J.B. Pardiwala and R.
Mabhadevan, JJ.), 2025 SCC OnLine SC 2705

AA Estates (P) Ltd. v. Tagore Nagar Shree Ganesh Krupa Coop. Housing Society Ltd., (B.V.
Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 2706

Abdul Majid Khan v. Oriental Insurance Co., (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and
M.M. Sundresh, J]J.), 2025 SCC OnLine SC 2654

Adarsh Sahkari Grih Nirman Swawlambi Society Ltd. v. State of Jharkhand, (P.S. Narasimha and A.S.
Chandurkar, JJ.), 2025 SCC OnLine SC 2716

Ahmed Mansoor v. State, (M.M. Sundresh and Vipul M. Pancholi, 1J.), 2025 SCC OnLine SC 2650

Alok Kumar Ghosal v. State Trading Corpn. of India Ltd., (Vikram Nath and Sandeep Mehta, JJ.),
2025 SCC OnLine SC 2682

Amar Nath Srivastava v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
2698

Amit Kumar Shrivastava v. State of Chhattisgarh, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath,
Dipankar Datta and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC 2655

Anil Kumar K.P. v. M. Seetharama, (J.K. Maheshwari and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 2675

Aruna H. Thorat v. Vijay Daulatsing Madan, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC
OnLine SC 2674

Ashutosh Garg v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra,
JI.), 2024 SCC OnLine SC 5804

Atul Nayar v. Daljeet Singh, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 2678

B.M. Singh (Dr.) v. State of Haryana, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath, Dipankar Datta
and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC 2658

Bolla Malathi v. B. Suguna, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 2715

BSES Rajdhani Power Ltd. v. Delhi ERC, (P.S. Narasimha and Sandeep Mehta, JJ.), 2024 SCC
OnLine SC 5802

BSES Rajdhani Power Ltd. v. Delhi ERC, (P.S. Narasimha and Sandeep Mehta, JJ.), 2024 SCC
OnLine SC 5803

Chakradhari Gupta v. State of Bihar, (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC
2693

CIT v. Maruti Suzuki India Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2644

Deepak Sood v. Hemant Kumar Kashmiri, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 2685

Dharampal Satyapal Ltd. v. Commr. of Food Safety, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023
SCC OnLine SC 2538

Disha Choudhary v. Dreamz Sneh Project Allottees Welfare Assn., (B.V. Nagarathna and R.
Mahadevan, JJ.), 2025 SCC OnLine SC 2667

Doma T Bhutia v. Union of India, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC
2647
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Elara India Opportunities Fund Ltd. v. SEBI, (Dipankar Datta and Augustine George Masih, JJ.),
2025 SCC OnLine SC 2697

Golla Naraesh Kumar Yadav v. Kotak Mahindra Bank, (Surya Kant and Joymalya Bagchi, JJ.), 2025
SCC OnLine SC 2710

Harpyari v. Badri Bhagat Jhandewala Temple Society, (K.V. Viswanathan and Prasanna B. Varale,
JJ1.), 2025 SCC OnLine SC 2669

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai and Augustine George Masih,
J1.), 2025 SCC OnLine SC 2643

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai and Augustine George Masih,
J1.), 2025 SCC OnLine SC 2645

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai and Augustine George Masih,
J1.), 2025 SCC OnLine SC 2646

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran,
J.), 2025 SCC OnLine SC 2648

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran,
J.), 2025 SCC OnLine SC 2649

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran,
J.), 2025 SCC OnLine SC 2651

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, K.V. Viswanathan and
Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5801

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, Prashant Kumar Mishra and
K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 5800

Inder Pal Singh v. Ajay Vir Singh, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2025 SCC OnLine SC
2676

J & K Service Selection Board v. Sudesh Kumar, (Manoj Misra and Prasanna B. Varale, JJ.), 2025
SCC OnLine SC 2681

Kalanthar Shakin v. Arulmigu Ramanathaswamy Temple, (M.M. Sundresh and Sanjay Karol, JJ.),
2025 SCC OnLine SC 2689

Kapoor Glass India (P) Ltd. v. Competition Commission of India, (Vikram Nath and Prasanna B.
Varale, 1J.), 2025 SCC OnLine SC 2670

Kewal Krishan Sharma v. Navneet Gupta, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 2668

Koraga Moily(d) v. State of Karnataka, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC OnLine SC
2690

L.K. Prabhuv. K.T. Mathew, (B.V. Nagarathna and Prashant Kumar Mishra, JJ.), 2023 SCC OnLine
SC 2539

Lakha Singh v. Surjit Kaur, (Dipankar Datta and Ahsanuddin Amanullah, JJ.), 2025 SCC OnLine SC
2684

Laxman Tiwari v. State of Uttrakhand, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC OnLine SC
2672

Laxmikant Sharma v. State of M.P., (Sanjay Karol and Vipul M. Pancheli, JJ.), 2025 SCC OnLine
SC 2712

Madiwalappa v. Akkamahadevi, (M.M. Sundresh and Sanjay Karol, JJ.), 2025 SCC OnLine SC 2691
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Maheboob A. Razak Shanediwan v. Mohammadiya Education Society, (Rajesh Bindal and Prashant
Kumar Mishra, JJ.), 2025 SCC OnLine SC 2679

Manjibhai Jadavjibhai Patel v. State of Gujarat, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC
OnLine SC 2688

Mona Baghel v. Sajjan Singh Yadav, (A.S. Bopanna and P.S. Narasimha, JJ.), 2022 SCC OnLine SC
2521

Murugan Coir Industry v. Canara Bank, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025
SCC OnLine SC 2677

O. Manikanta v. A.P. Transmission Corpn. Ltd., (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025
SCC OnLine SC 2666

Omprakash Nogaja v. Ranger Forest Bombay Range Office, (B.R. Gavai, C.J. and Surya Kant,
Vikram Nath and Pankaj Mithal, JJ.), 2025 SCC OnLine SC 2665

Pasupathi v. State, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath, Dipankar Datta and Prashant
Kumar Mishra, JJ.), 2025 SCC OnLine SC 2652

Phoolkali v. State of U.P., (B.R. Gavai, C.J. and Surya Kant, Vikram Nath, Dipankar Datta and
Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC 2657

Poonam Wadhwa v. Ajay Wadhwa, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2700

Pralhad Balkrishna Balghare v. Suryakant Balkrishna Balghare, (J.K. Maheshwari and N.V. Anjaria,
J1.), 2025 SCC OnLine SC 2673

R. Logeshkumar v. P. Balasubramaniam, (K.V. Viswanathan and S.V.N. Bhatti, J].), 2025 SCC
OnLine SC 2719

Raj Kumar v. State of U.P., (Surya Kant, C.J. and Joymalya Bagchi, J.), 2025 SCC OnLine SC 2694

Rajendrasinh Prabadsinh Raol v. State of Gujarat, (Vikram Nath and Prashant Kumar Mishra, JJ.),
2025 SCC OnLine SC 2699

Rajneek Singh Mann v. State of Haryana, (Surya Kant, C.J. and Sandeep Mehta, J.), 2025 SCC
OnLine SC 2695

Ram Bachani v. Central Bank of India, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and M.M.
Sundresh, JJ.), 2025 SCC OnLine SC 2656

Rani v. Kamlakat Gupta, (K. Vinod Chandran and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 2718

Ridha Fashions v. Nandi Fabrics, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC
2709

Rocky v. State of Telangana, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2025 SCC OnLine SC 2713

S. Chezhiyan v. State of T.N., (B.R. Gavai, C.J. and K. Vinod Chandran and Vipul M. Pancholi, JJ.),
2025 SCC OnLine SC 2653

Sagar v. State of U.P., (Sanjay Karol and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 2704

Samiuddin v. Aafrin Begum, (Satish Chandra Sharma and N.V. Anjaria, JJ.), 2025 SCC OnLine SC
2692

Shantilal Kothari v. Sathrasala Venkatram, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and M.M.
Sundresh, 1J.), 2025 SCC OnLine SC 2661

Shashi Bala v. Rakesh Kumar, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2680
Siri Chand v. Sanjiv Kumar, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2683

Sk. Md. Anisur Rahaman v. State of W.B., (Abhay S. Oka and Augustine George Masih, JJ.), 2025
SCC OnLine SC 2702
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Sk. Md. Anisur Rahaman v. State of W.B., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine
SC 2707

Sk. Md. Anisur Rahaman v. State of W.B., (Aniruddha Bose and Sudhanshu Dhulia, JJ.), 2022 SCC
OnLine SC 2522

Sk. Md. Anisur Rahaman v. State of W.B., (Dipankar Datta and Augustine George Masih, JJ.), 2025
SCC OnLine SC 2708

Sonia Virk v. Rohit Vats, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2714

South Eastern Coalfields Ltd. v. Avinash Kumar Tiwari, (V. Ramasubramanian and Pankaj Mithal,
JJ.), 2023 SCC OnLine SC 2536

SRM Hotels (P) Ltd. v. T.N. Tourism Development Corpn. Ltd., (J.K. Maheshwari and Vijay Bishnoi,
JJ.), 2025 SCC OnLine SC 2687

State of Jharkhand v. Indian Builders, (P.S. Narasimha and A.S. Chandurkar, 1J.), 2025 SCC OnLine
SC 2717

State of Rajasthan v. Shahnaz, (M.M. Sundresh and Satish Chandra Sharma, JJ.), 2025 SCC OnLine
SC 2659

State of T.N. v. Jayavilas Tabacco Traders LLP, (K.M. Joseph and B.V. Nagarathna, JJ.), 2023 SCC
OnLine SC 2537

State of U.P. v. Dilip, (M.M. Sundresh and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC 2663

State of Uttarakhand v. Suchha Singh, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 2686

Sukha Singh v. State of Haryana, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath and M.M. Sundresh,
J1.), 2025 SCC OnLine SC 2662

Sumeet Juneja v. Stressed Assets Stabilisation Fund (SASF), (B.V. Nagarathna and K.V.
Viswanathan, JJ.), 2025 SCC OnLine SC 2696

Syed Altak Mohiuddin v. Razia Khanum, (M.M. Sundresh and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 2664

Town Improvement Trust v. Gurcharan Singh, (Sanjay Kumar and Satish Chandra Sharma, JJ.), 2025
SCC OnLine SC 2671

Usha Mishra v. State of U.P., (Surya Kant, C.J. and Ujjal Bhuyan and N. Kotiswar Singh, JJ.), 2025
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Allahabad High Court [81]
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